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wbieb have poorly equipped labon-
torles for teaching science; and 

(c) the assistance Government pro-
pos. to give for Improving the aitua-
tIon? 

The Deputy Mbdsier In the MInIs-
tr)' of Edncatlon (Shrlmati Soundaram 
Ramachandran): (a) The State Gov-
ernment has reportedly collected re-
quisite data to ascertain the Adequacy 
Ill" otherwise of equipment. 

(b) All the higher secondary schools 
.. Madhya Pradesh were found lack-
eg in equipment for' science labora-
~ l  accordin ~ to the norm preserlb-
tid by the State Government. 

(c) Central assistance of Rs. 5'56 
lacs was given during 1964-65 and a 
further amount of Rs. 34'25 !acs have 
been allotted for the current ftnanclal 
7ear (1965-68) to ~  the 
aool. which existed at the ond of 
the second plan perlod (! 960-611. 

ThIs is In addition to the funell pro-
willed by the State ~  and 
the lIChool management. 

Land PrIce III DeIhJ 

{

Shrl Barrl: 
. IIU ShrJ Mohammad Ellu: 

. ShrJ Dajl: 
Shrlmatl VImJa Devl: 

Will the Minister of Home Haln 
1te pleued to state: 

(a) the prices of land prevailing In 
the Union territory of Delhi as on' 
the 1st August, 1965; 

(b) how thes .. prices compare with 
the prices of land in the urban areu 
of other big cities of India; and 

(c) the steps Government propose 
to take to check the rise In price. of 
land in Delhi? 

The Deputy MInister III the Minis-
try of Rome Aftalrs (ShrI L. N. 
Mlohra): (a) A statement .howlnl 
prices of land In the Union T.rrltory 
of Delhi on the basis of the aales 
registered on t&t August, 1965. In the 
om"" of tho Tn.pector-Ge"erol nf 

Registration, Delhi, is laid on th .. 
Table of the House. [Placed in Lib-
rary. See No. LT-4859 (i)/651. 

(b) A statement showin, p,ices nf 
land in the urban areas of Sholapur, 
Nagpur and Calcutta In 1965 based 
on the information furnishe1 bv the 
Town and Country Planning Organi-
zation, New Delhi, is laid on l~ Table 
Of the House. [Placed in Library. 
See No. LT-4859 (ii)/651. Information 
in respect of other big cities of India 
is not readily available. 

(C) Government have already intro-
duced the scheme for l. ~ l  

acquisition, development and disposal 
of land in Delhi, the details of which 
were given in the statement laid Oil 
the Table of the House on 23rd March, 
1961 in reply to the Cal! Attention 
\'lotion tabled by Shri P. G. Deb under 
Rule 197 regarding allotment (if land 
in Delhi. 

Posts of Special SecretarJa 

• r ShrI Rella: 
I ShrI M. N. SWlUIl)': 

::11& ~ Shrl La"ml 0 .... : 
l Dr_ Mahadeva Pruad: 

W1ll the Minister of Rome Aftal .. 
be pleued to state: 

(a) whether Government h.ve 
decided to abolish the posts of Special 
Secretaries or  of limilar categonea; 
and 

(b) If 80, the reasons therefor? 

The Minister of state In the Minis-
try of Home Aftalrs (Shrl Hathl): (a) 
and (b). It has not been decided to 
abolish posts of Special Secrc'.aey, but 
only to appoint Special ~ . i . 

only when there is need for an om"". 
of Secretary's grade, and there ar-e 
.peeial reasons why the designation o! 
Secretary cannot be given. 

indian Scientists 

2111. Shrl P. C. Borooah: Vim th., 
Minister of Education be pleBsed 10 
state: 

(a) the number of Indian 8clentlsts 
employed In the country and ab""'cl 
at P!'esent: 




